
orrtcn or THE PRINCIPAL.DISTRICT & SESSIONS JUDGE (HQs.):
TIS HAZARI COURTS; DELHI.

O R D E R

In view of latest work and conduct report, Sh. Krishna Sah (E.C.-13135) is directed
to work as Assistant Accounts Officer on ad-hoc for the time being for three months i.e.
07.10.2023 to 05.01.2024 in the PB Rs.9300-34800/- with GP Rs.4800/- (Pay Level 8)
purely as stop gap arrangement or till regular appointments are made as per Delhi District
Court Establishment (Appointment & Conditions of Service) Rules, 2012 or any further
order is made in this regard.

Such appointment is subject to the outcome of WPC No.4978/2014 titled Rakesh
Kumar & Anr. Vs. District & Sessions Judge (HQs.), Delhi .& Ors. and WPC No.3909/-2014
titled Prabhat Bhatti & Ors. Vs. District & Sessions Judge (HQs.) & Anr., and shall not
confer any right upon the incumbent to claim either regular appointment or seniority.

W ‘trio<2 ,-
(NAROTTAM KAUSHAL)

, Principal District & Sessions Judge (1-1Qs.)
Delhi.

— No.8.3ilfl'%:gpZ’Admn.-l(S&P)/AAO(ad-hoc)/2023 2023 , .
> Copy forwarded for information and necessary action to: L1/_&

1. Ld. Pr. District & Sessions Judge, West/East/North-East/Shahdara/New Delhi/No_rth- /_
West/North/South/South-East/South-West Districts, Delhi/New Delhi. 3

2. Ld. Pr. District & Sessions Judge-cum-Spl. Judge (PC Act.), (CB1), Rouse Avenue, New Delhi.
3. The COO/HOO, Accounts Branches, Central, West/East/North-Eetst/Sha_hdara/New Delhi /North-

West/North/South/South-East/South-West Districts, Delhi/New Delhi.
4. Pay & Accounts Office (through concernedAccounts Branch), Central, WestlEast/North-East/

Shahdara/NewDelhi/North-West/North/South/South-East/SoutlvWest Districts, Delhi/New Delhi.
5. Administrative Of_f1cer_(Judl.), Recruitment Cell, Tis _I-Iazarl Courts, Delhi.
6. Administrative Officer (Judl.), Litigation Branch/Vigilance Branch, Tis Hazari Courts, Delhi.
7. Administrative ,O»ffi?:<-er (Judl.), Administration Bra.nc1i~II, Tis I-Iazari Courts, Delhi.
8. Administrative Officer (Judl.), Computer Branch, Tis Hazari Courts, Delhi.
9. PS office to the Ld. Principal District & Sessions Judge (HQs.), THC, Delhi.
l0.Dealing Asstts., Personnel Files/Transfer & Posting, Admn. Branch-I , THC, Delhi.
11.Dealing Asstt., ACR Cell, Tis Hazari Courts, Delhi.

/l’ZWebsite Committee, Tis Hazari Courts, Delhi.
l3.Dealing Asstt., Layers Seat, Tis Hazari Courts, Delhi, to upload on the LAYERS.
14.1-iindi Section, Tis l-lazari Courts, Delhi.
l5.0fficial concerned. _

Administrative Officer (Judl.),
Administration Branch-1 .(HQs.),

THC, Delhi.
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